File No.LAW-Estt/38/2021-10-Department of Law, Justice and Parliamentary Affairs
GOVERNMENT OF JAMMU AND KASHMIR
DEPARTMENT OF LAW, JUSTICE AND PARLIAMENTARY AFFAIRS
(Establishment Section) Civil Secretariat
Srinagar/Jammu.

Subject:- Promotion of Junior Assistant as Senior Assistants in the
Department of Law, Justice and Parliamentary Affairs.

Government Order No: 6600 -JK(LD) of 2021.
Dated Ty -12 - 2021.

As recommended by the Departmental Promotion Committee,
sanction is hereby accorded to the placement/ promotion of the following
Junior Assistants as Senior Assistants in Pay Level-5 (29200-92300) in the
Department of Law, Justice and Parliamentary Affairs:-

S/Shri
1. Ashwani Kumar
2. Sunil Sharma
3. Jiwan Kumar
4, Gulab Hussain
5. Nazir Lal
6. Farooq Ahmad
7 Amit Sharma
8. Jaswant Singh
9. Smt. Veena Devi
10. | Mohammed Shafi Lone
11. | Mohammed Ashraf Bakshi
12. | Mushtag Ahmad Mir
13. | Smt. Bimla Pandita

By order of Lieutenant Governor.
Sd/-

(Achal Sethi)

Secretary to Government.
No.LAW-Estt/38/2021-10. Dated: 31 — 12 — 2021.
Copy to the:-

. Principal Secretary to the Hon'ble Lieutenant Governor, Raj Bhavan Jammu.
Joint Secretary (J&K), Ministry of Home Affairs, Government of India.
Commissioner/Secretary to Government, General Administration Department.
Presiding Officer, MACT, Jammu.

Directer Finance, Department of Law, Justice and Parliamentary Affairs.
Director Litigation, Jammu/Srinagar.

Special Secretary fo the Chief Secretary for information of the Chief Secretary.
Administrative Officer, Advocate General's Office.
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Public Prosecutor, Baramulla/Doda.

Additional Public Prosecutor, TADA/POTA, Srinagar.

. Additional Public Prosecutor, Udhampur.

2" Additional Public Prosecutor, Jammu.

Private Secretary to the Secretary to Government, Department of Law,
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stice and Parliamentary Affairs for

information of the Secretary. M
14.  All concerned Officials for compliance. “)‘
15. Government order file/File concerned. 4 s ‘  J
(Ashish Gupta)

Additional $ecreta Government,




